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Use of C. R. P. and B. S. F. for

suppression of Naxalites

+
#1354, SHRI SURAJ BHAN :
SHRI KANWAR LAL GUPTA:
SHRI SHARDA NAND :

Will the Minister of HOME AFFAIRS
be pleased to state :

() whetheritis a fact that the Central
Government have directed the State
Governments to make full use of the Arms
Act and the Penal Codeand the deploy-
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ment of C. R. P. and the Border Secu-
rity Force to suppress Maxalites and other
violent activities in some States for poli-
tical purposes;

(b) if so, the details thereof:

(c) the reaction of State Governments
thereto; and

(d) the strengthof C. R. P.and B. 5. F.
deployed in West Bengal, Nagaland,

Manipur, Tripura, Assam, Kerala, Kash-
mir and Bihar?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B, CHAVAN) : (a) to (d).
While the Central Government have not
issued any directives to the States, they
have made available units of the C.R.P.
at the request of the State Government to
assist in the maintenance of public order.
Attention of the State Governments con-
cerned has also been drawn to the existing
legal provision under which the specific
activities of the extremists can be dealt
with. It will not be in public interest to
disclose the details of deployment of such
armed forces of the Union in the diffe-
rent States and territories.
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SHRI Y. B, CHAVAN : This is a gene-
ral question which is under examination.
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SHRIY. B.CHAVAN : A suggestion
has come from West Bengal administration,

Naturally, before = undertaking any such
Act, we will have to consult the Consulta-
tive Committee which is to be constituted
in the near future.

SHRI RANGA : Are you going to wait
till then?

"SHRI'Y. B. CHAVAN : These are my
limited powers subject  to your
approval.
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SHRIY. B. CHAVAN : I think, there
are three or four ways of dealing with this
problem. One is giving the assistance of
the Central Forces. I have mentioned that
asfar asthe C. R. P. and other Armed
Forces are concerned, they are offered to
the State Governments whenever they want
to make use of them.

Second is, where some of these under-
ground people try to cross the borders of
ourpepRiry, certain precautions can be

talg ich are being taken not only now
but # the very first moment when the
Maxallte element started asserting itself in
north Bengal,

Third is about having coordination bet-
ween different States concerned, as it is
between Bengal and Assam....

SHRI RANGA : Orissa and Andhra
also.

SHRI Y. B, CHAVAN : Yes; only by
way of an illustration I was mentioning
Bengal and Assam. There also, we are
giving them necessary cooperation for
coordination. . ..

SHRI KANWAR LAL GUPTA : What
coordination?

SHRIJ. B. KRIPALANI : How are you
educating the people ?

SHRI Y. B. CHAVAN : About educating
the people, I would require the coopera-
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tion of the hon. Members also. 1 cannot

alone educate the people.

In this matter, we are in communication
with different State Governments from the
latter part of 1968, The Home Ministry
have written official letters and I have
also written to the Chief Ministers concer-

ned from time to time. We have communi-
cated to them what steps can be taken
under the present Acts also. There are a
number of Acts which, certainly, can be
made use of. For example, about these
posters of Mao, =tc., under the present
laws also, if it is likely to create some sort
of a public disorder, the police can procecnte
them, It is not that they cannot take any
action againstit. What is necessary is
vigilant administration in the matter and
to act promptly and effectively.

The fourth pointis whether it is nece-
ssary to have other legislative or legal
powers. As I mentioned, some of the sugges-
tions are under examination, Fifth
is  certain socio-economic steps
which also inlcude the education of the
public mind, Education -of the public
cannot be done by the Government alone,
For that matter help and co-operation of
political Parties and non-political Parties,
University forums. etc, is needed. It is a
question of educating them not only of
the bad effect but they will have to be told
about the futility of the policies and the
ideologies that are being preached.

SHRI J. B. KRIPLANI : You only
want our co-operation in  difficult
situations.
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SHRI Y. B. CHAVAN The hon,
Member asked me two questions if I have
understood him correctly, We are trying
to get information about sources of finan-
cial assistance, We are also trying to get
information about training centres and
arms supply. This is a continuous process.
I do not say that I have all the informa-
tion. Icannot also say that we have no
information. Evenif I have information,
1cannot disclose it here. But I would like

to assure the House that every effort is
being made.

Secondly, about the co-operation of
other political parties, I cannot say with-
out any evidence that any particular poli-
tical Party is helping the Naxalites as
such.

SHRIMATI SUSHILA ROHATGI :
The Minister in his reply has said that
enforcement of these measures may lead to
public disorder. I would like to know
what greater public disorder
can exist in West Bengal where one after

another all the Universities are being
closed under pressure, and knowing full
well that Naxalities are anti-national

elements and are working to subvert the
democracy, may I know what prevents the
Government from arresting men like
Kanu Sanyal who is the father of the
Maxalite movement and is organizing
people’s army on guerilla footing, and
preventing the provocative speeches
being made by Mr. Jyoti Basu who is
preaching bloodbath in West B 17

SHRI Y. B. CHAVAN : As far as
arresting persons who are wanted under
the law is concerned there is no question
of any difference of opinion. As a matter
of fact, some of the facts on whose names
the non. Member mentioned were arrested
and convi cted by the courts. But, unfor-
tunately, the then Government released
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them. Naturally, I learn, they have gone
underground. Even now there are certainly
some legal cases pending against them.
Government is making every effort to
arrest them.

SHRI P. GOPALAN : Itis really strange
that this Government which pretends to be
very much concerned about the Naxalite
activities are on the other hand boosting
them & supporting their activities tor
political purposes. I can understand the law
of the land taking its own course in dealing
with Maxaliles. [ would like to know from
the hon, Minister whether numerous inst-
ances have been brought to the notice of
the Prime Minister and the Home Minister
of innocent people and people belonging to
other political pariies like my Party and the
Right Communist Party being harassed and
tortured and shot dead in different parts of

the country and also even Naxalite elements
being tortured and shot dead in cold blood
after being tortured. Were these instances
brought to the notice of the hon, Home
Minister? What steps are being taken by the
Government to see that the general rule of
law prevailsin the country ? I would like to
know from the Home Minister as to what
steps the Government proposes to také to
see that even the Naxalites are given fair
and free trial as was given to Godse, the
assasiin of Mahatma Gandhi ?

SHRI Y. B. CHAVAN : The Government
always stand for the rule of law and all the
processes under the law will be observed.
Ceartain complaints were brought to me
notice by the General Secretary of the CPIL.
He saw me and gave me some Memorandum,
Also Shri Sundarayya, your party Secretary
has mentioned this metter. I am taking up
this matter.

DR. RAM SUBHAG SINGH Four
unexpected events have occurred in Bihar
recently. The first is the event at Chaibasa,
The sezond is the attack on Mr, Jyoti Basu.
The third is the attack in a meeting of Prof.
Ranga and the fourth is the attack on
Mahatma Gandhi exhibition train at Patna;
and the Government of Bihar has sought
the assistance of ihe CRP and other forces.
May I know whether the Government of
India has been informed by the Government
of Bihar abount the causes leading to these
happenings in Bihar in recent weeks ?
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SHRI Y. B. CHAVAN : They are infor-
ming usas to what is happening. In the
case of the attempt on the life of Mr Jyoti
Basu, the investigations are going on. They
wanted cooperation from us and we have
offered such cooperation. About the other
point, Professor Ranga's addressing a -
meeting and the incident, the State Govern-
ment are investigating the matter. After I
get a little more information, if the hon.
Member asks for it, I will give it.

SHRI BEDABRATA BARUA : Sir, may
I'know if the Government of India have any
information about the whereabouts of Kanu
Sanyal ? The rumour goes that he is in Assam,
It is also stated that he is in Nepal, but
such a rumour has been started by the
Naxalites themselves. I would like to know
if the Assam Government has made a
request for more forces to deal with the
recent events of accelerated movement of
the Naxalites.I would also like to know
whether in regard to that request nothing
substantial has been done and the Assam
Government has not really received the
assistance that is necessary.

SHRIY. B. CHAVAN: The first part of
the question is about Kanu Sanyal. If the
Hon, Member has got any specific inform-
ation he can passit on to me. If I have
any, I won't giveit to him. About the
other part as to whether the Chief Minister
Mr. Chaliha had asked for certain aid etc.,
Ican tell the Hon. Member that we are
always giving the CRP or police aid to
Assam Government and even at the present
moment we are trying to do what we can.

SHRI A.SREEDHARAN : Till today [
was under the i mpression that the Naxalites
and the Marxist Communist Party are two
différent parties. But, from the question
put by my hon. friend Shri P. Gopalan, I
feel that the Naxalites are the underground
wing of the Marxist Communist Party
of India.

"SHRIP, GOPALAN : Sir, T rise ona.
point of order:

MR. SPEAKER : No point of order
during Question Hour: .

SHRI P, GOPALAN : Sir, I have puta.
definite question and the hon. Minister has
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replied to that. But he is attributing bad
motives to my question.

SHRI A. SREEDHARAN: I have stated
only cold, naked facts. It has been
corrol d by my colleague. Sir, the Home
Minister stated that he has received certain
complaints, regarding the functioning of
the services from the Secretaries of the
Communist Party, While going into all these
complaints, will the Home Minister keep®
in mind the consistent and persistent camp-
aign that is being conducted by certain
political  parties including the Marxist
Communist party of India to disrupt the
services, having regard to the integrity and
solidarity of the country, and see that guilty
persons are punished? Otherwise such
enquiry will not lead to any desired results
(Interruptions)

MR. SPEAKER : Order, order, Don't
behave like that. Be clam.

SHRI Y. B. CHAVAN : The hon.
Member has also made another point. I can
only tell him that while we shall examine
the memorandum given by the Communist
Party of India, I shall take note of what
the hon. Member has said just now.

SHRI N. K. SOMANI : The extent and
scope of Naxalite activities would persuade
any Government to provide help. This is a
little beyond law and order. And so I
would like to know specifically, since thus
is a problem among the students, whether
the Home Minister has taken the advice of
the Education Ministry also in this regard
and has also thought of providing economic
assistance of special and massive nature to
the West Bengal Government? Apart from
law and order problem, the students are
misled and they arc becoming cynical and
are being advised to damage the portraits
of Mahatma Gandhi, Rabindranath Tagore
and so on,

As far as law and order situation
is concerned, the Government of West
Bengal has demanded more police, stating
that their police personnel was quite inade-
quate for meeting the situation.

SHRI Y. B, CHAVAN : As far as the
latter part of the question is concerned, I
did mention that the State Government have
asked for help, including police help, and
we have given it.
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SHRI KANWAR LAL GUPTA : You
have not given,

SHRI Y. B. CHAVAN : They have asked
for it and we are giving it from time to time,
As far as University matters and the
violance in campus is concerned, we are
taking up this matter with the Education
Ministry.

SHRI 5. M. BANERJEE : Even after
22 years of freedom, I see that the line
betwesn hunger and anger becomes thinner.
Young students who have no job after
getting their diplomas are tearing up their
diplomas and they are frustrated. Their
frustration is being changed to anger. And
thisis in fact the real cause. While I do not
support the movement of the Naxalites,
I would like to know from the Hon.
Minister whether he sincerely believes
that the bullets can possibly suppress
the ideology; if not, what further steps are
being taken to fight out the Naxalites
with a better ideology and not by killing
them. After seeing the failure of the
Parlia - ¢ 'tary D.mocracy for 22—yearsor
50, th ¥ have s'arted feeling that there
should bs a rs=volution and the Naxalites
are leading it. There is a feeling among the
young men and so I want to know what
concrete fteps are being taken by Govern-
ment to create public vpinion against this
and to give an impression that this sort of
terrorism cannot change the system. [ want
to know what concrete steps are being taken
by Government apart from sending C. R .P.
etc.? -+

SHRI Y. B. CHAVAN : We have not
taken any position that only the bullets
will stop this. This is not our approach to
this problem. We have constantly emphas-
ised that this will not solve the problem.
The hon. Member said that there is a
failure of our Parliamentary democracy. I
do not think that he claims that Parliament-
ary democracy has failed in this country.
(Interruption).

1 think it is our faith; I do feel that we,
who are sitting in this Parliament, at least
feel that this Parliamentary Democracy is.
effective.
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SHRI S. M. BANERJEE : We have
increased our salary and not the salary of
the ordinary people.

SHRI MANUBHAI PATEL : Then why
did you accept it.

SHRI Y. B. CHAVAN: So far asthe
other aspects, particularly the problem of
economic development, in the State are
concerned, they are much more important
and we are giving priority to them.

SHRIMATI ILA PALCHOUDHURI :
Two hundred targets have been sorted out
by the Naxalites. Information of this is
available with Government. What are
Government doing to protect these 200
targets?

Secondly, when Gandhiii’s portraits have
been brought down, tarred, desecrated
and burnt and where people seek to res-
tore them, will Government give police
protection for the purpose? As has been
reported in the Press, Gandhi literature is
now stopped from being distributed in the
whole of West Bengal. What steps will
be taken to restore the circulation?

SHRI Y. B. CHAVAN : So far as
Gandhian literatare and the restoration of
portraits are concerned, if anybody wants
prot:ction in this particular matter, he will
bz provided protection.

SHRIMATI ILA PALCHOUDHURI :

What about desscration of national
flags?
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SHRI Y. B. CHAVAN : Asfar as the
land problem in West Bengal is concerned,
it has become a little more complicated
because of certain steps which have already
been taken, particularly the taking of un-
authorised possession of land and other
things. That matter is being looked into.
I think whatever be the reforms no doubt
they will have to be made expeditiously
but at the same time they will have to be
through legal processes.

MR. SPEAKER : Calling Attention. Shri
Hem Raj.

SHRI HEM BARUA
standing up so many times. But you did
notcall me. I do not know why you let
down members from Assam like this.

I have been

MR. SPEAKER : I have called members
from Assam.

It is not only one member standing but
sometimes 15 and 20. I have to move
from side to side. Iwanted that the ques-
tion hour could be extended so that he
could also be accommodated. But I am
helpless in the matter.

SHRI HEM BARUA : Unfortunately
you did not allow me to put a single
question even though you have allowed
more than one question to some
members.

MR. SPEAKER 1 Let him look to the
difficulties of the present, not of the past.
Iam sarry he could not be called.
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